
Compliance Report 
 
 

In 
 
 

Original Application No. 411/2023 
 
 

Bijender Dhama  
 
 

Versus 
 
 

State of Uttar Pradesh & Anr. 
 
 

Order Date – 09.11.2023 
 
 
 

Filed By: 
 
 

      (Mohd. Mahboob) 
      Senior Mines Officer 

      Ghaziabad U.P. 
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DIRECTORATE OF GEOLOGY AND MINING unAR PRADESH 

1, 
Unique id: 

Of Mineral: 
:z, TypC 

Father Name: 
4· 

6, Mobile Number: 

8. District Of Lease : 

Village Of Lease: 10. 

12. Arca (In acre): 

14. Expiry Date: 

16. Environment Clearance 

Issued Date: 

lS.Quantity Remaining 

(Cubic Meter ff on for Silica 

sand) 

20.Allotcd Quantity Used: 

2.2.Submitted Amount. 

Lessee Full Detail 

456189008654 

Ordinary sand (Category-I) 

Bhngwan Das Dhawnn 

904553 27°1 

GHAZIABAD 

NAURASPUR 

4.47 

24/10/2023 00:00:00 

13/01/2023 00:00:00 

5884 m3 

11333622 

3. Name Of Lessee: 

5. Lc.<1see Address: 

7. Tin No.: 

9. Tehsll Of Lease : 

u. Gntn/Khnnd Number: 

13. Alloted Date: 

15. Mining Plan Approved 

Date: 

17. Quantity mentioned in 

environmental clearance 

(Cubic Meter/Ton for Silica 

sand): 

tg.Alloted Quantity 

Trasportation: 

21 .AJloted Quantity 

Remaining: 

Jcctcndra Mohan Dhawan Mt Vaibhavnj Entcrpnscsj 

6/ 146 Fnrsh Bn7.ar Shahdra Delhi 32 

Ghaziabad 

01 

25/01/2023 00:00:00 

13/06/2022 00:00:00 

22622 m3 

22622 

5884 
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